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IN THE CENTRAL ADMIﬁESTPATIVE TRIPUNAL, JAIPUR RBENTH,

JAIPUR,

O.A. Mo, 239/92 Date of decision: 25.11.94
S.¥.. CHANDAK : Applicant,

| VERSUS .
UNIDN OF TiDIA & QRS ¢ Respondents,
Mr., J.K. Kaushik ¢ Counsel for the applicant,
Mr, Manish Ehandari : Zounsel for the respondents,
CORAM:

Hon'ble My, Justice P,L, Meshta, Vice-Chairman
Hon'hle Mr., B, Dhoundiyal; MNministrative Memker

PER HOM'ELE MR, P.I7, DHOUNDIYAL, 2DMIMISTRATIVE MEMRER:

The relief claimed by the applicant iz now
monfined to @uashing of Order dzted 20.3.91 (Annexure A-4)

which too, strictly speaking, suffered from limitation,
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However, in the interest of justiuey ¢ L
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of delayﬁz;Ziﬁbis allowed., Though a copy of the final
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order pazsed in the disciplinary inquiry conducted againcst
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the arplicant has not keen filed, it has been reproduced

in para 4 of the 0.A. The relevant order reads as under:-
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. "No.Con.E,.208/2/149 MANDAL FAPYALAYA

: , ' : ' AJMER

_Dated: 6,10.81
Shri S,KX. Chandak,
IOW, Ajmer

Through AEN, A jmer,

Subject: Disciplinary action dgainst Shri
: S.¥. Chandak, IOW(W/S),Ajmer.

* & 00

Your arpeal No. E.302/81/1 dt. 4.4.81 has
been considjered by DRM and he has reduced the
penalty awarled to you by Sr. DEN I Ajmer vide
NIP of even Mo, dt. 21,2,21 to that of reduction
to the post of IOW (Gr.IYI) in the scale of
Ps. 425-700(P) on s, 560/= p.m., for one year
without future effect.

Pleace note & acknowledge,
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for DRM(E) ArI."®

2, The respondentz were not competent to go beyond
this order ani retrospective reversion of thre applicant
vide impugned order dated 20.3,91 ~annot ke sustained. The -
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impugned order is,therefore,set aside.

3, We,vhowever, make it clear that the order
passed on 30.9.P2 (Annexure A-1) has neitﬁer been
chailenged in this appiication nor have we pasced any
judgment on it.

4, The O.A. is disposed of with the above

observation, with no order as to costs,
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( B.N. DHOUNDIYAL ) ( D.L., MBHTA )
Administrative Memker Vice=Chairman




